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 Title:  Requests  the  Government  to  take  action  against  persons  who  attacked  Dalit  students  of  Delhi  University  of
 Medical  Sciences  and  Guru  Tegbahadur  Hospital,  Delhi.

 प्रो.  जोगेन्द्र  कवाडे  :  सभापति  जी,  मैं  दिल्‍ली  के  यूनिवर्सिटी  कालेज  ऑफ  मैडिकल  साइंस  तथा  गुरू  तेग बहादुर  अगस्त  के  होस्टल  में  रहने  वाले  मैडिकल  के  दलित
 छात्रों  पर  वहां  के  डा.  कपिल  जैन  तथा  डा.  विकास  सरदाना  द्वारा  रात  में  लाउड-स्पीकर  से  एलाउंस  करके  ६०-७०  सवर्ण  छात्रों  को  इकट्ठा  करके  ,  भंगी-चमार
 गालियां  देकर,  उनके  कमरों  के  दरवाजे  तोड़कर  उनके  साथ  मार-पीट  की  गयी।

 इसकी  सूचना  वहां  के  प्रधानाचार्य  और  होस्टल  के  वार्डन  डा.  के.के.  शर्मा  को  देने  के  बाद  भी  वह  वहां  नहीं  पहुंचे  और  उन्हें  कोई  संरक्षण  नहीं  दिया।  यह  होने  के
 बाद  किसी  भी  प्रकार  की  कार्यवाही  हमलावरों  के  विरुद्ध  पुलिस  द्वारा  नहीं  की  गई।  दलित  छात्रों  को  किसी  प्रकार  का  संरक्षण  नहीं  दिया  गया।  ऐसा  आरोप  है  कि
 हमलावर  बी.जे.पी.  के  नेता  के  रिश्तेदार  थे।  इसलिए  मामले  को  दबाने  की  कोशिश  की  जा  रही  है।  मैं  दलित  छात्रों  को  संरक्षण  देने  की  मांग  करता  हूं

 SHRI  SATNAM  SINGH  KAINTH  (PHILLAUR):  Mr.  Chairman  Sir,  I  bring  to  the  notice  of  the  Government
 and  this  august  House,  through  you,  the  shameful  incident  of  atrocities  committed  on  the  students  and  doctors,
 belonging  to  Dalit  community,  Scheduled  Castes  and  Scheduled  Tribes,  of  the  University  College  of  Medical
 Sciences  and  Guru  Teg  Bahadur  Hospital,  Delhi  by  the  so-called  upper  caste  students  and  doctor  of  the  same
 institution  between  the  night  of  22nd  and  23rd  February,  1999  from  10  p.m.  to  5.00  a.m.
 Dr.  K.K.  Sharma,  who  was  leading  the  mob,  announced  on  the  mike  that  the  students  of  the  upper  caste  should
 come  out  of  their  rooms  and  beat  the  Dalit  students.
 Mr.  Chairman,  Sir,  not  only  this,  when  the  two  dalit  Resident  Doctors,  Dr.  Sanjay  and  Dr.  Vijay  Kumar,  went  to
 see  the  injured  dalit  students,  they  were  also  beaten.  No  FIR  was  lodged  by  the  police  for  ten  days,  what  to  speak
 of  inquiry.  Instead  of  inquiring  into  the  incident,  the  police  is  putting  pressure  on  the  poor  victims  for  a
 compromise.
 Mr.  Chairman,  Sir,  I  demand  the  present  BJP  Government  to  get  the  matter  inquired  through  CBI  and  punish  the
 culprits,  particularly  Dr.  K.K.  Sharma,  who  was  a  leader  involved  in  the  incident,  and  Dr.  B.B.L.  Aggarwal,  the
 Principal  of  the  Institute,  for  shielding  and  sheltering  the  culprits.


